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THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM, NAGALAND, MEGHALAYA, MANIPUR, TRIPURA, MIZORAM AND ARUNACHAL PRADESH)

N  O  T  I  F  I  C  A  T  I  O  N

Dated Guwahati the 18th February, 2011

No. HC.VII- 39/2011/1377/A. In partial modification of this Registry’s Notification No. HC.VII-39/2011/901/A, dated 05.02.2011, Smti. Madhuchanda Senapati Choudhury, Sub-Divisional Judicial Magistrate (M), Koliabar is transferred and posted as Sub-Divisional Judicial Magistrate (M), Abhayapuri, vice Smti. Sharmila Bhuyan transferred.


Smti. Senapati Choudhury will hand over charge of her Court and Office to the Addl. Chief Judicial Magistrate, Nagaon and proceed to join at her new place of positing immediately.

No. HC.VII- 39/2011/1378/A. In partial modification of this Registry’s Notification No. HC.VII-39/2011/904/A, dated 05.02.2011, Shri Manash Baruah, Sub-Divisional Judicial Magistrate (S), Dibrugarh is transferred and posted as Sub-Divisional Judicial Magistrate (M), Sarupathar, vice Shri Rukendra Nath Brahma transferred.


Shri Baruah will hand over charge of his Court and Office to the Addl. Chief Judicial Magistrate, Dibrugarh and proceed to join at his new place of positing immediately.

No. HC.VII- 39/2011/1379/A. In partial modification of this Registry’s Notification No. HC.VII-39/2011/909/A, dated 05.02.2011, Smti. Bobita Kshetry, Sub-Divisional Judicial Magistrate (S), Nalbari is transferred and posted as Sub-Divisional Judicial Magistrate (S), Bongaigaon, vice Smti. Barnali Mahanta transferred.


Smti. Kshetry will hand over charge of her Court and Office to the Addl. Chief Judicial Magistrate, Nalbari and proceed to join at her new place of positing immediately.

No. HC.VII- 39/2011/1380/A. In partial modification of this Registry’s Notification No. HC.VII-39/2011/910/A, dated 05.02.2011, Smti. Rini Bharali, Sub-Divisional Judicial Magistrate (S), Darrang, Mangaldoi is transferred and posted as Sub-Divisional Judicial Magistrate (S), Barpeta, vice Smti. Nirmali Talukdar transferred.


Smti. Bharali will hand over charge of her Court and Office to the Chief Judicial Magistrate, Darrang, Mangaldoi and proceed to join at her new place of positing immediately.

No. HC.VII- 39/2011/1381/A. In partial modification of this Registry’s Notification No. HC.VII-39/2011/913/A, dated 05.02.2011, Shri Bablu Sutradhar, Judicial Magistrate, 1st Class, Hajo is transferred and posted as Munsiff-cum-Judicial Magistrate, 1st Class, Bilasipara, vice Shri Anurag Jintoo Borah transferred.


Shri Sutradhar will hand over charge of his Court and Office to the Addl. Chief Judicial Magistrate, Kamrup, Guwahati and proceed to join at his new place of positing immediately.

No. HC.VII- 39/2011/1382/A. Shri Anurag Jintoo Borah, Munsiff-cum-Judicial Magistrate, 1st Class, Bilasipara is transferred and posted as Munsiff No. 1, Dhubri, vice Smti. Mridu Chanda Bordoloi transferred.


Shri Borah will hand over charge of his Court and Office to the District and Sessions Judge, Dhubri and proceed to join at his new place of positing immediately.

No. HC.VII- 39/2011/1383/A. In partial modification of this Registry’s Notification No. HC.VII-39/2011/941/A, dated 05.02.2011, Shri Kalyan Kumar Pathak, Munsiff-cum-Judicial Magistrate, 1st Class, Udalguri is transferred and posted as Munsiff No. 2, Morigaon vice Smti. Shivani Handique transferred.

Contd……….

Shri Pathak will hand over charge of his Court and Office to the District and Sessions Judge, Darrang, Mangaldoi and proceed to join at his new place of positing immediately.

No. HC.VII- 39/2011/1384/A. Shri Nabajit Bhatta, Judicial Magistrate, 2nd Class, Dhubri is posted as Judicial Magistrate, 1st Class at the same station vice Shri Debashish Saikia transferred.


Shri Bhatta will hand over charge of his Court and Office to the Chief Judicial Magistrate, Dhubri and join his new assignment immediately.

[N.B. The Officers under above order of transfer will handover charge of their Courts and Offices positively on 28th February, 2011 in the afternoon, so as to enable them to draw their arrear pay and salary in their present stations.] 










      By Order









           Sd/- A. Barthakur
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